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IN THE HON'BLE NATIONAL GREEN_TRIBUNAL,
ORIGINAL APPLICATION NO. 884 OF 2019
IN THE MATTER OF:

ManojNegs. =c- -~ - T e e Applicant
Versus

State of Uttarakhand&Ors. ... Respondents
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‘Ff“"‘ww‘x ﬁ DISTRICT _ MAGISTRATE.  PAURI___ GARHWAL.
f dmw\,\ VR UTTARAKHAND IN COMPLIANCE OF ORDER DATED
i K opse ’“f RE GBI | | 1 17.09.2019 PASSED BY THIS HON'BLE TRIBUNAL IN

THE ABOVEMENTIONED MATTER

T |, Dhiraj Singh Garbyal S/o Shri Daya Ram Singh aged about 46
years, presently posted as District Magistrate, PauriGarhwal,

Uttarakhand, do hereby solemnly affirm on oath and state as under:

1. That in my abovementioned official capacity, | am acquainted with
the facts and circumstances of the present matter, and | am fully
competent and duly authorised to file present Report by way of

Affidavit on behalf of State of Uttarakhand.

2 That the applicant ManojNegi have filed the abovementioned
Original Application in this Hon'ble Tribunal with regard to shifting
the waste which is dumpled at trenching ground between populated
area of Nagar Nigam Kotdwar and Nagar PalikaDugadda to avoid

any side effect on the health of general public and to save the Khoh

river from any pollution.

3. That this Hon'ble Tribunal vide its order dated 17.09.2019 passed
the following directions:-

Wi

Grievance in this application is against unhygienic

conditions adversely affecting the environment at Kotdwara and
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Duggada, Uttarakhand on account of burning of garbage. The
polluting activities are also affecting the Khoh River. The
trenching ground at Mukﬁdham Society has been adversely
affected by pollution.

Before we further consider the matter, we find it necessary
to require an action taken report in the matter from the
Uttarakhand Environment and Protection Control Board and the
SDM, PauriGarhwal within one month by email at judicial-
- ngt@gov.in.The  Uttarakhand Environment and Protection
Control Board will be the nodal agency for compliance and
coordination.

The applicant may furnish a set of papers to the
Uttarakhand Environment and Protection Control Board and the

" .
%

|/ | o Pacre sama. | @I'  SDM, PauriGarhwal and file affidavit of service within one week.
= | (UTTARNMHAND) |
\\7/\‘}251- NO. 11 (86) 84/ é‘"}_’l A copy of this order be sent to the Uttarakhand

Environment and Protection Control Board and the SDM,
PauriGarhwal by email.

List for further consideration on 22.11.2019.”

A true copy of the said order dated 17.09.2019 passed by this

Hon'ble Tribunal is annexed hereto and marked as ANNEXURE R-
R

4. That it is pertinent to mention herein that in compliance of the
abovementioned order dated 17.09.2019 a committee consisting of
representatives of Uttarakhand Environment Protection and
Pollution Control Board, Executive Officer, Nagar Palika, Dugadda,
Assistant Municipal Commissioner, Nagar Nigam, Kotdwar and

NaibTehsildar, Kotdwar jointly inspected the site in question on

24.09.2019
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That at the time of joint inspection, the Executive Officer, Nagar
Palika, Dugadda informed that the total area of Nagar
PalikaDugadda is 1.50 square kilometer, there are total 4 (four)
wards in the Nagar Palika, Dugadda and according to the census of

2011 the total population of Nagar PalikaDugadda is 2422.

It is further submitted that there are total 0.020 metric ton (20-
quintal) biotic and abiotic wastes/garbage generated in the Nagar
palika area of Dugadda. The Nagar Palika has already sold the
plastic waste from February, 2018 to till date and earned the income

of Rs.1,08,764/- (Rupees one lakh eight thousand seven hundred

and sixty four only).

. That in the Nagar Palika area the solid waste is collected from door

- to door by the Nagar PalikaDugadda.

. That there are total 9 permanent sweepers and total 8 contract

sweepers deputed in the Nagar PalikaDugadda.

- That there is one small Tempo, one pick-up Camper and 15 hand-

trollies available for collection of the solid waste available with the

Nagar PalikaDugadda.

That as the area of Nagar Palika is very small i.e. 1.50 square

kilometer, therefore, 16 dustbins have been deployed in the area.

That at present there is one dumping site available in the area at
Chunadhara situated along the Khohriver and for safety, the Nagar
Palika has already constructed a Wall on the site for stopping the

solid waste. The solid waste is being stored, segregated and is
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being treated at the abovesaid site. The abovesaid site is not

developed with the latest scientific technique.

12. That at the time of joint inspection disposal of any type of solid

waste is not found in the river.

13. That at present, the segregation work of solid waste is being
done by the Nagar PalikaDugadda in the building  of
GarhwalMandalVikas Nigam. The condition of the abovesaid
building is dilapidated and the Executive Officer of the NagarPalika
informed that the maintenance of the abovesaid building is being

done by the GarhwalMandalVikas Nigam.

14, That at the time of joint inspection the Executive Officer, Nagar
Palika informed that the Nagar Palika has identified the land for
disposal site at village Badi Gaudi Patti Sheela-2, the land belongs

' to the Revenue Department of Uttarakhand. The proposal for the
same has already been sent to.the Chief Conservator of Forest,

Monitoring Evaluation |.T. and Modernisation, Uttarakhand,

Dehradun, Uttarakhand. It is further submitted that joint inspection
of the above mentioned site in question has already been done,
digital map site in question i.e. Village Badi Gaudi Patti Sheela-2
have already been prepared by the Department of Forest,
Uttarakhand. It is further submitted that the D.P.R. has already been
prepared and has been sent to the Department of Urban

Development, Government of Uttarakhand on 18.10.2019

15. That as soon as D.P.R. is approved by the State Government,

immediately thereafter, the process for starting the identified site will
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be completed and after completion of process etc, the site will be
made operational as Per requirement of Solid Waste Management

Rules within a period of next six months.

16.  That with regard to Kotdwar it is respectfully submitted that the
reserved forest is located around the Nagar Nigam Kotdwar as well
as three rivers namely Khoh, Sukhro and Malan are passing
through the area of Nagar Nigam, Kotdwar. This area is most
populated. consisting of about 2 |akhs Population. The land for the
trenching ground ie. for solid waste management is not being

identified due to reason i.e. reserved forest is located around area

¥\ and because the area is Surrounded by three abovesaid rivers.

NG 11 (0

AT v/
% \_\//%7. That in compliance of order dated 17.09.2019 passed by this

TTAY

Hon'ble Tribunal a joint inspection of the trenching grounds of
Nagar Nigam Kotdwar and Nagar Palika Dugadda were conducted
by the officers of Nagar Nigam Kotdwar, Nagar Palika Dugadda,
@ Pollution Control Board and Sub Divisional Magistrate, Kotdwar.
The report dated 24.09.2019 of the said joint inspection was already

sent to this Hon'ble Tribunal.

18.  That direction with regard to spraying the pesticide at the present
sites in question given by the officials of the Uttarakhand Pollution
Control Board is being followed regularly by the Nagar Nigam
Kotdwar and Nagar Palika Dugadda. To avoid any pollution by the

waste in the river and to avoid any water pollution during the
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monsoon season a security wall has already been constructed by

the Nagar Nigam, Kotdwar on the river bed of the river,

19.  That the spray of the pesticide and bleaching powder is being
done regularly at the present sites in question by the Nagar Nigam
Kotdwar as well as the spray of the medicines and chemicals is
regularly done by the Nagar Palika Kotdwar in the drainages and
potential dirt areas, so that the city of Kotdwar may not be affected
by the pollution. There is no air pollution in the city of Kotdwar

because of dense reserved forest located around the city.

That no suitable place is available with the Nagar Nigam

REG NO. 11 (0 p Kotdwar to dispose off the waste and the Nagar Nigam Kotdwar is
N ' ':F;}_\li_f? facing problem for the same, therefore. to solve the problem an
- online proposal has been sent to the Department of Forest on
3.7.2019 for providing the plot of 01 (One) Hectare for establishing

€5 the solid waste management site. A true translated copy of the said

letter dt.3.7.2019 alongwith its enclosure and photocopy of the

original in Hindi is annexed hereto and marked as ANNEXURE R-2.

21. That due to the reason that reserved forest is located around the
Nagar Nigam Kotdwar as well as three rivers namely Khoh, Sukhro
and Malan are passing through the area of Nagar Nigam, Kotdwar,
therefore, suitable land could not be identified for establishing the
solid waste management plant/ trenching ground. A demand vide

letter No.1 151/N.Ni./Tho.A.Pra./Bhumi/19—20 dated 07.11.2019 also

L_K-_-:
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has been sent to the General Manager, SIIDCUL, Dehradun for
providing land measuring 2 (two) hectare land out of 11.6590
Hectare banzar land of Khata No.34 category 5 (3)-D situated in
MoujaJaydevpur, Haldukhata, Industrial Area Sigaddi, Kotdwar,
Uttarakhand A true translated copy of the said letter dt.7.11.2019

alongwith photocopy of the original in Hindi is annexed hereto and

marked as ANNEXURE R-3.

22.  That the tenders has already been invited by the Nagar Nigam, |
Kotdwar for constituting the D.P.R. for the management of solid
waste and for disposing the waste scientifically. The construction

work will be started immediately whenever the land is made

available by the Department of Forest or by the General Manager,
i | (UTTARAKHANS)

'-‘-\\{,}\m NO .”my g- SIDCUL, Dehradun, to complete this procedure about one year
WA N

\{"_571-(6*5 time will be required, so that the solid waste management will be
. f"-"
done scientifically at Nagar Nigam Kotdwar.
.
s

23.  That the present Report by way of Affidavit in compliance of
direction passed by this Hon'ble Tribunal is being filed kind perusal

of this Hon'ble Tribunal.

b Ry
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VERIFICATION

|, the deponent above named do hereby verify and say that the

contents of my above report by way of affidavit are true and correct to



[act

my knowledge based on record, no part of it is false and nothing
material has been concealed there from. The legal submissions are
further true as Per legal advice received and believed to be trye and

correct.

Verified by me at Kot ey Uttarakhand on this 2.¢t. day of
Noyvendw2019.

OB

EL AL ]

Filed through:

[RAHUL VERMA]

Additional Advocate General for State of Uttarakhand
/Respondent

137, Tower No.10, Supreme Enclave,

MayurVihar Phase-,

Delhi-110091

Mobile No. 9717706032

Email- advrahulverma9999@qmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 884/2019
(I.LA. No. 597/2019)
Manoj Negi Applicant(s)
Versus

State of Uttarakhand & Ors. Respondent(s)

Date of hearing: 17.09.2019

Mr. Rohit Dandriyal, Ms 4Aflita Baluni
Advocates kas

Mr. Rahul Verma, Addl A.GH
Uttarakhand i

2 4 ‘;

" .« f . A &P Sl

TS i o g e SR : | v i
land on " account, lof + ‘burning of %’garba
" ‘-‘-‘ ‘ g‘?‘ -“\“}‘I

River. The trenching ground at

The polluting

S ) affecting the

Muktidham Society has been adve,rsély affected by pollution.

Before we further consider the matter, we find it necessary to
require an action taken report in the matter from the Uttarakhand
Environment and Protection Control Board and the SDM, Pauri

Garhwal within one month by email at Judicial-ngt@gov.in. The

Uttarakhand Environment and Protection Control Board will be the

nodal agency for compliance and coordination,
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The applicant may furnish a set of papers to the Uttarakhand
Environment and Protection Control Board and the SDM, Pauri

Garhwal and file affidavit of service within one we_ek.

List for further consideration on 22.11.2019 - -

Adarsh Kumar Goel, CP

S.P Wangdi, JM

=L

‘September 17, 2019
~_ Original Application No, 884 /2019
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|| Office of Nagar Nigam. Kotdwar, PauriGarhwal||

Letter No. 437/Waste Disposal/ Hec.Gra./ /19-20 Dt.03.7.19

To,
The Range Officer,

Range Kotdwar.

Subject:  With regard to signature on the Trenching Ground
Proposal No. EP/UK/OTHERS/15441 under the
Announcement No. 586/2015 made by Hon'ble Chief

Minister for disposal of organic / abiotic waste.

The Government has allotted the land to this Municipality for
trenching ground in Kanchanpuri Malan Kham, entire file of the

same is prepared upon which your signatures are required.

Sir, therefore. kKindly put the signatures on the abovesaid

papers.
Yours faithfully,
Sd/-
Assistant Municipal Commissioner,
Nagar Nigam, Kotdwar.
-1?—'{01 ré‘
' TifaeTey /ltrue translation//

LEL R



S

a@‘;‘/"' A\
e /*VURKE AGARWAL, g0\
MIVOCATE

OTDVVamA
“AURI SARHYWA|
(UTTARAKHANE

O1@eu,

[
L

“. !r

e

\

-
| S

L

;"journey and thereafter take night rest and enjoys supernatural hue of
-

6 |

|| Office of Nagar Nigam, Kotdwar, PauriGarhwall|

Name of the Project:  With regard to “Announcement No. 58812015
by Hon'ble Chief Minister the land will be allotted for

trenching ground for disposal of waste of Kotdwar Town
in Malan Kham”.

Report
The Kotdwar town is situated on the western side of river in

the Tarai area of Shivalik Range. Just in the right side of Kotdwar
Town the famous temple ShriSidhpeethSidhbali is situated to visit
several tourists came to Kotdwar from the hilly and plain
areas. About 12 k.m. away from the Kotdwar there is Tapsthali of
famous Kanva Rishi, Kanvashramand birth place of Yogi Raja
Bharat is situated. At present the Sanskrit college is situated in this
place and several tourists came to visit this place of worship in
Kotdwar every year. The Kotdwar town is famous as entry gate of
Garhwal. The height of the Kotdwar is 395 Meter from the sea level.
Bl’he tourists who visit the Char Dham of the Garhwal ended their rail
this place. The Kotdwar town is developed in 30 square kilometre
area.According to census of 2011, the population of the town is 1.35
lakh, in the year 1951, the fourth-category status of Nagar Palika, in
the year 1958 third-category status of Nagar Palika, from 1 January,
1977 the status of Second Category Nagar Palika and on 8"
December, 2017 the status of Nagar Nigam was given to this town

by promoting from Nagar Palika. At present, the Nagar Nigam is

.’
EENTEI
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divided in 40 wards. The entry gate of Garhwal, city Kotdwar have
problems of waste, as there is no trenching ground of the Nagar
Nigam for management of waste in compliance of the Solid Waste
Management and Disposal Rules, 2000. However, the Nagar Palika
have passed a proposal in the Palika Board to obtain rovide 5 acres
of forest land from the Government in the year 2005-06, moreover,
the municipality have constituted the SwachchtaSamities long back,
as well as, the municipality aware the public for having two dustbins
in every family for disposing the organic / abiotic wastes. The waste
s being collected door to door by the vehicles by the sweepers and
Is being disposed in the nearby containers. But due to non-
availaiblity of trenching ground, the work of segregation of the waste
Is not possible. After formation of Nagar Nigam, about 40 tonnes
waste (organic / abiotic waste) is being produced every day and
disposal of the same is done temporarily from time to time. The
proposal for separate disposal organic / abiotic waste for 0.998
hec.land for trenching ground at KanchanpuriMalamkham have
been prepared by the Nagar Nigam. On availability of the same, the
town will be made clean and beautiful after scientifically disposal of
e, \organic / abiotic wastes of the town.

\ Sd/-
"' Assistant Municipal Commissioner,

Nagar Nigam, Kotdwar.

fsrmf&?n’[ /ltrue translation//
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|| Office of Nagar Nigam, Kotdwar, PauriGarhwall|

Letter No. 1151/N. Ni/Tho.A.Pra./Bhumi/19-20 Dt.07.11.19

From:
Municipal Commissioner,

Nagar Nigam, Kotdwar.

To,

The General Manager,
SIIDCUL,

DilaramChowk, Dehradun.

Subject:  With regard to providing the land to Nagar Nigam

Kotdwar on lease situated at Jaidevpur, Sigaddi

Industrial area, Kotdwar.
Sir,

This is to inform you that the Hon’ble Supreme Court and

o

N.G.T. gave directions from time to time to the local bodies by

. }\
(G AGARWY ‘u \ passing orders for management of solid waste scientifically.
i )-\ A *
ADVOCATE i

OY LA E

The land is not being provided for management of solid waste

to the Nagar Nigam Kotdwar because the same is covered

around by the reserved forest and because of touching 03
rivers (Khoh, Sukhro, Malan). The land measuring 11.6590
Hectare banzar land of Khata No.34 category 5 (3)-D situated
in MoujaJaydevpur, Haldukhata, alongside of Industrial Area

Sigaddi, Kotdwar have been transferred to the SIIDCUL by the

mm%am\
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Encl:

66

Secretary, Revenue Section-2, Govt. of Uttarakhand vide letter
No.605/xviii (11)/2015-18 (119)/2013 (Khatauni enclosed). The
abovesaid land is not being used by the SIIDCUL. Out of the
abovesaid land. the Nagar Nigam Kotdwar required 02 hect.
landon lease for establishing the Solid Waste Management
Project,

Therefore, it is requested in view of the orders passed by the
Hon'ble Supreme Court, kindly provide 02 hect. land out of the
abovesaid vacant land situated in industrial area, Sigaddi,
Kotdwar to the Nagar Nigam, Kotdwar in large public interest.

Yours faithfully,
Sd/-
Municipal Commissioner,

Nagar Nigam, Kotdwar.
Copy of Khatauni.

Copy to:

1.

@/ \

. \ &\.2-

Secretary, Department of Urban Development, Govt. of
Uttarakhand, Dehradun with request for taking necessary
action on the Government level

Hon. Mayor for ind perusal.

- District Magistrat Garhwal with request to send proposal to

the General manager, SIIDCUL to their own level.

Regional Manager, SIIDCUL Industrial Area, SigaddiKotdwar

with request to take necessary action in this regard to their
own level.

Sd/-

Municipal Commissioner,

. !LR-% ] Nagar Nigam, Kotdwar.
frarfgsR) ;

TFAIN /ftrue translation//
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U.0.No. [Y24 /XXXVI(3)/Law Sec./2019-12(9 N.G.T)/2019-Urban Dev-2

* BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 884 of 2019

Manoj Negi. Applicant(s)
Versus
State of Uttarakhand & Ors, Respondent(s)

VAKALATNAMA

[/'We State of Uttarakhand, the Respondent(s) of the above Appeal/Petition/
Reference do hereby appoint and retain Sri Rahul verma, Advocate of the Supreme Court
to act and appear for me/us in the above matter and to conduct or defend the same and 10
appear in all proceedings that may be taken in respect of any application connected with the

same or any decree or order passed therein, including proceedings in taxation and application
for Review, to file and obtain return of documents. to deposit and receive money on my/our
behalf in said matter and to represent me/us and to take all necessary steps in the above

matter. [/We agree, to ratify all acts done by the aforesaid Advocate in pursuance of the
authority.

Dated this the 15+ day of October, 2019.
ACCEPTED e

w \Jﬂ
R%fp* verma, M
Additional Advocate General, p-! 7

Supreme Court of India, (Sa dﬁ g’l}g ‘
Office: Flat No. 137, Supreme Enclave, Addl. S o %qg
Mayur Vihar Phase-1, (rovemgpﬁ,p HLL&L‘ak.hand"d
Delhi-110091 APPELL ANTS/PET{TIONERS;’RESPONDL NTS
MEMO OF APPEARANCE
To,
Ve The Registrar,
. National Green Tribunal,
New Delhi.
Sir,
B Please enter my appearance in the above mentioned case on behalf of the Respondent(s)
{ Yours faithfully,
'*C;:ﬁ;z:a:z;ssw ‘ '
/ ”m 08-MAR- 2011:‘1 o (—W(\“ﬁ‘f_/
’”’HM mm ﬂm (Rph{erma)

Advocate for the Petitioner(s)
B o B~ “Lsis Respondent(s) Appellant(s)
Additional Advocate General
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